RAJASTHAN HIGH COURT BENCH, JAIPUR

PENDENCY OF CASES BEFORE COMMERCIAL APPEALLATE DIVISION

No. of Cases
No. of Cases Instituted in No. of cases .
Opening Instituted in Previous Disposed in Pending cases
S.No. Month Year . ) at the end of
Balance during the month but not during the the Month
Month included in last Month
statement
1 AUGUST 2019 33 9 5 9 38
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GISTRAR (JUDICIAL)
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